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1.  Aforesaid appeal by assessee for Assessment Year [in short

referred to as ‘AY’] 2007-08 contest confirmation of certain additions by

Ld. Commissioner of Income-Tax (Appeals)-2, Thane.

2. When the appeal was called for hearing, none appeared for the

assessee and therefore, the matter was proceeded with ex-parte qua the

aSSsessSsee.
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Assessment Year :2007-08
3. The Ld. Departmental Representative, at the outset, submitted that
the appeal was filed with a delay of 24 days and therefore, the appeal
deserves to be dismissed on this preliminary issue.
4.  Upon careful consideration of case-records, we find that registry
has noted a delay of 24 days in filing of the appeal, the condonation of
which has been sought by the assessee on the strength of letters dated
15/12/2015 & 03/02/2016. However, we find that no supporting
documents or affidavit affirming the same has been filed. Not convinced
with assessee’s submissions, we dismiss the appeal for want of
condonation of delay.
5. Resultantly, the appeal stands dismissed.

Order pronounced in the open court on 27" November, 2019.
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